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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 630 OF 2000

VASANTH Appel lant (s)

VERSUS

STATE OF KARNATAKA & ORS Respondent ( s)

(Wth office report )

Date: 10/08/2005 This Appeal was called on for MENTI ONI NG t oday.

CORAM :
HON BLE MR JUSTI CE B. P. SI NGH

HON BLE MR JUSTICE S. H. KAPADI A

For Appellant(s)

M. R C. Kohli, Adv.

For Respondent (s)

M. P. Narasi mhan, Adv.

M. P.P. Singh , Adv.

M. Sanjay R Hegde , Adv

UPON BEI NG MENTI ONED t he Court nmade the foll ow ng

ORDER



Not to be called out today and tonorrow.

(Sheet al Dhi ngra) (Vijay D
hawan)

Court Master Court Master



